eCourts Phase -l

eCourts Phase III aims to usher in regime of maximum ease of justice by moving
towards digital, online and paperless courts through digitization of the entire court
record including legacy record and by bringing in dissemination of e-filing/e-payments

through saturation of all court complexes with e-Sewa Kendra.
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Expected outcomes of eCourts Phase III
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Expansion of eFiling for reduci me and efforts required to file documents.

Use of Artificial Intelligence (AI), Machine Learning (ML), Optical Character
Recognition (OCR), natural Language Processing (NLP) to provide smoother user
experience.

Expansion of virtual courts beyond the traffic violation matter to eliminate the
presence of litigants or lawyers in the Court.

Further expanding of NSTEP for an automated delivery of court process will
enhance transparency and reduce delays in Court Proceedings.
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